THURSDAY, APRIL 30, 2026

WWW.FINANCIALEXPRESS.COM
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BENARES HOTELS LIMITED
CIN : L55101UP1971PLC003480
Regd. Office: Hotel Taj Ganges, Nadesar Palace Compound, Varanasi, Uttar Pradesh - 221 002.
E-mail : investor@tajhotels.com; Website: www.benareshotelslimited.com

FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED MARCH 31, 2026

(¥ in Lakhs)
Quarter Quarter Quarter Year Year
_ ended ended ended ended ended
Particulars March 31, | December | March 31, | March 31, | March 31,
2026 31, 2025 2025 2026 2025
(Audited) | (Reviewed) | (Audited) | (Audited) | (Audited)
Total Income from Operations 4.859.96 4.162.84 4.912.28 13,913.84 13,546.63
Net Profit /(Loss) for the period before tax and
before Exceptional items 2,073.09 1,901.62 | 2,149.05 5,819.77 5,810.97
Net Profit /(Loss) for the period before tax and after
Exceptional items 2,073.09 1,888.28 _ 2,149.05 5,806.43 5,810.97
Net Profit /(Loss) for the period after tax and after '
Exceptional items 1,5634.62 1,423.27 1,605.41 4,323.89 4,324.95
Total Comprehensive Income/(Loss) for the period
[Comprising profit for the period (after tax) and Other
Comprehensive Income (after tax)] 1,537.55 1,418.12 1,579.80 4,316.39 4,296.95
Paid up Equity Share Capital
(Face Value - T 10/- per share) 130 130 130 130 130
Other Equity - - - 21,132.98 | 17,141.59
Earnings Per Share (in ) - Basic and Diluted
(Not annualised*) (Face Value - ¥ 10/- per share) *118.05 *109.48 *123.49 332.61 332.69

Note:

1. The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under Regulation 33 of
the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of these Financial Results are
available on the websites of Stock Exchange at www.bseindia.com and also on the Company’s website at
www.benareshotelslimited.com. The same can be accessed by scanning the QR Code provided below:

2. The above results has been reviewed by the Audit Committee of the Board and approved by the Board of directors at its meeting
held on 29th April, 2026.

3. Taj Ganges, Varanasi has successfully opened up another 100 rooms block with plush interiors, state of the art roomand a classical
anglo Indian Bar with more than 80% occupancy recorded in March 2026.

For and on behalf of the Board
DR. ANANT NARAIN SINGH
Chairman
(DIN : 00114728)

Dated : April 29, 2026
Place : Mumbai

CHAMUNDI TEXTILES (SILK MILLS) LIMITED
CiN: U17116TN1947PLCO00ATT

Regd Off: No. 1666, 2nd Floor, | Block, Gth Avenue, Anna Nagar,
Chennal, Tamil Nadu 600040, India.
E-mail id: finance@chamindisilks.com

INC - 26
[pursuant to Rule 30 of the Companies (ncorporation Rules, 2014]
Advertisement for change of regsiered office of the company from one state to
anather
BEFORE THE CENTRAL GOVERNMENT
SOUTHERN REGION

In the matter of the Cormpanies Act, 2013, Section 13(4) of Companies Act, 2013 and
Rule Z0Eh ialof the Companses [ ncorporationt Bules, 2044 AND

In the matier of CHAMUNDI TEXTILES (SILK MILLS) LIMITED having its registerad
offrce at Mo, 1666, 2nd Floor, | Block, Gth Avenue, Anna Magar, Chennai, Tamil Madu
BOO040, India.
... Patitionef
MNotice s hereby given 9o the Ganaral Public that the company propasas to make
application to the Central Government undersection 13 of the Companies Act, 2013
seahing confirmation of alleration of the Memosandum of Association ef the Company
in tarms of the special resolution passed al the Extra Ordinary General Meating hekd
an O7th April, 2026 to enable the company to change its Registered office from "State
af Tamil Madu® to “State of Mamataka®,
Any person whose interest |5 likely 1o be affected by the proposed change of The
registered office of the company may dellver gither on the MCA-21 portal
rranvomica. gown) by filing imvestor complaint form or cawse to be delvered or send by
registered post of his/her nbjections supporied by an affidavit stating the nature of
hisSher Inlarest and grounds of oppasition o the affice af the
REGIONAL DIRECTOR, SOUTHERM REGION at 5th Floor. Shastri Bhawan, 26
Haddows Road, Chennal-800006, Tamlinadu within Fourteen days from the date of
pulblication af this notice with & aogy Lo the applicant compady al its regisbensd office
at the address stated above,
For and on behalf of the Applicant
CHAMLNDI TEXTILES (SILK MILLS) LIMITED
Shashidhar Shivram Shetly
Whaole Time Director
DIN: 09651165
o3, Sand Duenes, sundes Magar, Gppe Radbe Krishna School,
Malad West. Mumbai - 400 064

Place: Chennal
Date: 30-04-2026

FORM G:
INVITATION FOR EXPRESSION OF INTEREST FOR

VINDHYAWASHINI MARINE SERVICES PRIVATE LIMITED

k 15, Shri Nanddham Bldg, Plot No.59 Sector-11, Chd, Belapur, Navi Mumbai, Maharashtra, India-400614.

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with | Vindhyawashini Marine Services Private Limited
PAN & CIN/ LLP No. (CIN: U63010MH2008PTC184453)
PAN- AACCV7732P

B-15, SHRI NANDDHAM BLDG, PLOT NO.59
SECTOR-11, CBD, BELAPUR, NAVI MUMBAI,
Maharashtra, India - 400614.

Address of the registered office

URL of website NA

Details of place where majority of fixed There are 2 Vessels (Crew Boats). The Port of
assets are located registry of these vessels is Mumbai.

Installed capacity of main products/ services | NA

| only.

% B

TATA

TATA POWER
[Comporate Confracts Department, 5 Floor Station B}
Tata Pawar, Trembay Thermal Power Station Chembur-Makd, Mumbai £00074, Msharashira, India.
{Board Line: G2267175323, Mehile: T20B317950) CIN: LZBI20MH1919PLCOD0SET

NOTICE INVITING TENDER

The Tata Power Company Limited invites tender from eligible vendors

for the following package

1) OLA for civil works at Trombay Thermal Powar Plant and
Trombay Housing colony, Mumbai for 2 years.

2) Services for Stores operation support at Trombay Thermal
Power Plant, Mumbai for period of 3 years.

Interested and eligible bidders to submit Tender Fee and Authorization

Letter before 11" May 2026. For detailed NIT, please visit Tender section

on website https:{fwww.tatapower.com. Also, all future corrigendum’s if

any, fo the said tender will be published on Tender section of abova

website (Tata Power — Business Associates — Tender Documents)

NMDC Limited

{A Government of India Enterprise)

Hhani] Bhavan', 10-3-311108, Casile Hills, Masab Tank, H:.'-:IE.-aL-arJ - 500 0ZB.
Corporate ldentity Numbers [CIN) - L13100TE1858G0I0016T

E-Tender Notice (Open Tender Enquiry for Domestic Biddin
Tender Enquiry No. : HO{CONTRACTS)/RWLS-3/KDL/2026/323
Dated : 30-04-2026
MMDC Limited, A "NAVARATNA" Public Sector Company under Ministry
of Steel, Govl. of India, invites online bids through MSTC Portal from
experienced, reputed and compeatent domestic bidders for the work of
INSTALLATION OF RAPID WAGON LOADING SYSTEM (RWLS) - 3
ALONG WITH THE FEEDING CONVEYOR SYSTEM AT KIRANDUL

COMPLEX.
The detailed MIT and Bid documents can be viewed and ! or downloaded
from 30-04-2026 to 29-05-2026 from following website links :
1. MMDC website - https:/inmdeportals.nmde.co.infnmdctender
2. Central Public Procurement Portal (CPP PORTAL)
hittp:/i'www_eprocure.gov.infepublishfapp and
3. MSTC Pontal - portal https://www.mstcecommarce.com/eprocn/
and search MMDC Tender Event No. NMDC/Head Office/Contract/
58/25-26/ET/657. For further help refer to wendor guide’ given in
MSTC website.
The bidders are requested to submit their bids online through MSTC
portal only. The details of submission of bid through online are given in
MIT. The Bidders on regular basis are required to visit the NMDC's
wehsite/CPP Poral/ MSTC website for corngendum, ifany, af a futura date.
For turther clarification, the following can be contacted :
Senior Manager (E) / Contracts, NMDC Lid., Hyderabad, Ph: +91-040-
23533536, emall : contracts @ nmdc.co.in
Executive Director (Works)

ELPRO INTERNATIONAL LIMITED

CIN: L51505MH1962PLC012425
Registered Office: 17, Nirmal, Nariman Point, Mumbai - 400021
Tel.: +91 22 4029 9000; Fax: +91 22 2202 7995

Email: ir@elpro.co.in; Website: www.elpro.co.in
STATEMENT OF AUDITED FINANCIAL RESULTS (STANDALONE AND CONSOLIDATED)

FOR THE QUARTER AND FINANCIAL YEAR ENDED MARCH 31, 2026

The Board of Directors of Elpro International Limited (“the Company”) at their Meeting held on Tuesday, April 28, 2026, considered
and approved the audited financial results (standalone and consolidated) for the quarter and financial year ended on March 31, 2026
(“Financial Results”).

The said Financial Results along with Limited Review Reports, have been posted on Company’s website at www.elpro.co.in and on
the website of Stock Exchange i.e., BSE Limited at www.bseindia.com and can be accessed by scanning below Quick Response (“QR”)
code:

Note:

The above intimation through QR code is in accordance with Regulation 47 read with Regulation 33 of the SEBI (Listing Obligations and
Disclosure Requirements) Regulation, 2015, as amended from time to time.

For Elpro International Limited
Sd/-

Deepak Kumar

Chairman and Managing Director
DIN: 07512769

Place: Mumbai
Date: April 28, 2026

Quantity and value of main products/ Revenue from Operations in FY 23-24 is Rs.
services sold in last financial year 4,44 15,178/-
Number of employees/ workmen NIl (No employees working currently)

Further details including last available Details to be sought by sending Email at:
financial statements (with schedules) of two| cirp.vindhyavasini10@gmail.com
years, lists of creditors are available at URL:

Eligibility for resolution applicants under section| Email Request to be sent on:-
25(2)(h) of the Code is available at URL: [ cirp.vindhyavasini10@gmail.com

|Last date for receipt of expression of interest | 15th May 2026
|Date of issue of provisional list of prospec- | 20th May, 2026
tive resolution applicants

FORM A
PUBLIC ANNOUNCEMENT
FOR THE ATTENTION OF CREDITORS OF
IMOST ACADEMY (INDIA) PRIVATE LIMITED

|Uhrder Fegulaban & of the Ingctvancy and Bankmipicy Board of India
(Insodvency Resolulion Process for Corporate Persons) Regulations, 2016
RELEVANT PARTICULARS
IMOST ACADEMY (INDIA) PRIVATE LIMITED

1. | Mameof Corpreaia Debdor

2. | Diata of Incorporation of Corporate Deltor | 20-0658014

{Last date for submission of objections to
provisional list

22nd May 2026

{Date of issue of final list of prospective res-| 26th May 2026
olution applicants

{Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

26th May 2026

3, | #udlianiy uncker whesh Camorate Debiar =
Incorporated / Registarad

ROC Ernaiulam

ILast date for submission of resolution plans| 25th June 2026
{Process email id to submit Expression of | cirp.vindhyavasini10@gmail.com
Interest

| Details of the Corporate Debtors UDYAM-MH-27-0002047

Registration Status as MSME.

Solvenza Advisory LLP

(Through Its Authorized Signatory- Mr. Prashant Jain)

Resolution Professional in the matter of VINDHYAWASHINI MARINE SERVICES PRIVATE LIMITED
Registration No.: IBBI/IPE-0144/IPA-1/2022-23/50008
Correspondence Address- Office No 1, First Floor,

Gami Terra, Plot no, 45,51, Sector 6, Sanpada, Navi Mumbai 400705

ate: 30th April, 2026
ace: Mumbai.

Indiabulls

Indiabulls Limited

(formerly Yaar Digital Integrated Services Limited)
Registered Office: 5th Floor, Plot No. 108, IT Park, Udyog Vihar, Phase 1, Gurgaon Haryana, India, 122016
CIN: L64200HRZ007PLCO77999 Email: support@indiabulls.com, Tel: +91 124 6685800, Website: www.indiabulls.com

AUDITED STANDALONE AND CONSOLIDATED FINANCIAL RESULTS
FOR THE QUARTER AND FINANCIAL YEAR ENDED MARCH 31, 2026

In compliance with Regulation 33 of Securities and Exchange Board of India (Listing Obligations and Disclosure
Requirements) Regulations, 2015 ("SEBI Listing Regulations”), the Board of Directors of Indiabulls Limited (formerly Yaari
Digital Integrated Services Limited) (“the Company”) at its meeting held on Wednesday, April 29, 2026 has approved the
audited Standalone and Consolidated Financial Results of the Company, for the quarter and financial year ended March 31,
2026 ("Results”).

The Results along with Audit Reports on these Results issued by M/s. G AR U D & Associates (formerly M/s Raj Girikshit
& Associates), Chartered Accountants, Statutory Auditors of the Company, are available on the website of the Company at
https:/iwww indiabulls.comfinvestor?slug=financials and on the website of Stock Exchanges i.e. B3SE Limited and National

Stock Exchange of India Limited at www bseindia.com and www.nseindia.com respectively.

In compliance with Regulation 47 of SEBI Listing Regulations, it is hereby notified that the same can also be accessed by
scanning the following Quick Response (QR) code.

For Indiabulls Limited
{(formerly Yaar Digital Integrated Services Limited)

adi-

Divyesh B. Shah
Whole-time Director & CEO
DIN: 00010933

Date: April 29, 2026
Place: Gurugram

e

Edelweiss House, Off C.S.T Road, Kalina, Mumbai — 400098
NOTICE
UNAUDITED HALF-YEARLY FINANCIAL RESULTS OF THE SCHEMES OF EDELWEISS MUTUAL FUND AND
INVESTMENT STRATEGY OF ALTIVA SIF FOR THE PERIOD ENDED MARCH 31, 2026

NOTICE is hereby given to the Unit holders of Edelweiss Mutual Fund (“the Fund”) and Altiva SIF (“SIF”) that in accordance with Regulation
59 of SEBI (Mutual Funds) Regulations, 1996 read along with paragraph 5.3 of the Master Circular for Mutual Funds dated June 27, 2024,
the unaudited half-yearly financial results of the Schemes of the Fund and investment strategy of SIF for the half year ended March 31,
2026 have been hosted on the website..

Unit holders can access the same using the following link:
Fund - https://www.edelweissmf.com/statutory#Financials-and-Portfolios

SIF - https://www.edelweissmf.com/altivasif/statutory/financials-portfolios

Investors are requested to take note of the above.

For Edelweiss Asset Management Limited
(Investment Manager to Edelweiss Mutual Fund)
Sd/-

Radhika Gupta
Managing Director & CEO
(DIN: 02657595)

Place : Mumbai
Date : April 29, 2026

For more information please contact:
Edelweiss Asset Management Limited (Investment Manager to Edelweiss Mutual Fund) CIN: U65991MH2007PLC173409
Registered Office & Corporate Office: Edelweiss House, Off C.S.T Road, Kalina, Mumbai — 400 098.
Tel No: +91 22 4097 9737, Toll Free No. 1800 425 0090 (MTNL/BSNL), Non Toll Free No. 91 40 23001181, Fax: +91 22 40979878,
Website: www.edelweissmf.com, www.edelweissmf.com/altivasif

MUTUAL FUND INVESTMENTS ARE SUBJECT TO MARKET RISKS,
READ ALL SCHEME RELATED DOCUMENTS CAREFULLY.

W

TATA
TATA POWER

THE TATA POWER COMPANY LIMITED
Corporate Identity No. (CIN): L2BAZ0MH1913PLCOONSET
Regd, Office; Bombay House, 24 Homi Mody Streel, Mumbai - 400001
Tel: 91 22 6665 B2B2 E-madl; [alapowertatapoer.com Webskbe: wera fatapower com

Claim your outstanding dividend(s) on or before Friday, July 17, 2026 to avoid
transfer of your equity shares to Investor Education and Protection Fund
Authorlty
This Notice is heraby given to shareholders of the Company pursuant to the provisions of
Saclion 124 of the Compansss Acl, 2013 ("Tha Act'), read wilth the Investor Education and
Pratection Fund Authorty (IEPF') (Accounting, Audit, Transfer and Refund) Rules, 2016
i"the Rules’), as armended, all the unpaid or unclaimed dividend() for the past T years
shall be transferred to IEPF and all shares, both held in physical form and
dematerialized forrm, in respect of which dividend(s) has not bean paid or claimed for
1 consecutive years or more shall also be transferred to the IEPF unless there is a
specific order of Court or Tribunad or Statutory Authonty restraineng any transfer of such
shares and payment of dividend o where such shares ara pladged or hypathecalad undar

the provisions of the Deposdonies Act, 1996

In comghiance with the Act, read with the Rules, the Company has sent individual

communication in physical mods fo the concerned shareholders at their registered address

whose dividend are lving unpaldiunclaimed for 7 consacullve years-and whose.shares ara

liahle to be fransterrsd to IEPF as on the duwe date e, Friday, July 17, 2026, The said detais

resource-cenlerftabs-S44 3 Td8c-item-4 1 aee7440b-tab. The concerned sharehokisrs

are therefora, requested toverify the datails of the shares liable to be iransferred to IEFF.

Shareholders are requesied ko nofe thal any unclaimed dividend for FY19 must be claimed

by Friday. Juby 17, 2026. Failing thig, the unclaimedfungaid amount-and the shares will ba

transferrad o the [EPF without any further natice, in aceordance with the Rules. as undar

« For shares held In dematerialised form; The Company shall inform the Dapositories
{0 sxecuie the corporate acbion-and debdd the shares lying in the demat scoount of the
shareholder(s) and fransfar such shares in favour of the IEPF Suthonity.
For shares held in physical form: Mew share cartificatels) in Beu of the original shara
certificatels) will be issued and fransferred in favaur of the [EPF Authorty on complefion
of necessany formmalities. The onginal share certificale(s) which stand regisiered in the
name of the sharehoiden]s) will be deemed cancalled and non-negotabie.

To avcid such transfer, shareholders can clainy the zame before the due date by writing 1o

the Company/ Registrar and Transfer Agant - MUEG Inlirne India Private Lirmilad [Farrmerty

Link Infime India-Private Limied) ' RTA’} along with supporbing documents as foliows:

* Forshares held in dematerialised form: Copy of the client master lisl, Payment wil be
made o thie Bank Account registerad against the demat accaunt.
For shares held inphysical form:; Investor Servica Bequest Form 3R - 1, Form ISR -2
and Farm Mo, BH 13 (Nomination Farm) ar Form 158 3 (Opl-oul of Memination ) duly filled
as5-per the instructions stated thersin along with the supporting documents including
oniginal cancelfed cheque stating the name of the Account holder. These Forme can be

The concemed shareholders are further informed that af fuburo banefits ansing on-such
shares would also be msuedfiransferrad in favor of IEPF Authority established by the
Ceniral Government and no liability shall e against the Company in respedt of the aquity
shares so iransferred,

Pursuani to SEBI Master circular dated February & 2026, outstanding dividend gaymants
for shares held in physical form will be credibed directly 1o the bank account anly if the folio is
KYC Compliant. A folio will be considered as KYC compliant on registration of all details viz.
full addrese with pin code, maobile na., amad id, bank detads, valid PAN bnked to Aadhaar of
all hotders in the folio, nomealion, ele.

Furher, SEBI (Listing Obligations and Discloswe Requirements) Regulations, 2015,
mandates ransier of shares only indematerialzed mode. Therefore, if you are holdng shares
in physical form, you are once again requested to dematerialize your shares at the aarest,
The Shareholderis) may niote that both the undaimed dividend amounts) and the aquity
shares fransfarred to the IEPF incleding all benefits accruing on shares, il @, can ba
ciasmed by submitfing the physical copy of the required documents to the Company for
obtaining an Entitlement Letier {EL). Once the EL & issued, thereafter shareholder is
raquirad to file web-based Form IEPF-5 onling on the websile www.mea.gov.in along with
EL and send ihe physical copy of the sameto the Company, Incase you have any queries or
need any assistance in this regard please contact:

Company RTA

The Tata Power Company Uimited  |MUFG  Intime Indis Private Limited  (Formery
Bombay House, 24, Homi Mody|Linkintme India Private Limited)

Straat, Mumbai 40000 C-101, st Finor, 247 Park, Lal Bahadwr Shastd
TelMo:+91 22 6665 8282 Marg, Vikheoli (West), Mumbai 400083

Email- Tel Mo +51 810811 3484

imvestorcomplaintsiiitatapower. com | INestor queries:
Email: investor halpdask@in mpms, madg, com

Website:
hitps:web in. mpme mif combelpdaskl Sanics Bagusst himl

For The Tala Power Company Limited
Sdi-

Vispi 5. Patel

Company Sacretary

FCS No. i

Date; April 20, 2026
Place: Murmbas

Corporate kentity Mo, of Corporate Debtor | UBDA0ZKL2014PTCOAT125

5. | Address of iba Ragistersd Office and
Pringipal Office I any) of Corponate Debio

Choar to, 1132 Maliakal Houss, Puthaval
Ruad Mjarakkal, , Mjarakkal, Kerala, India - 6825035

§. | lsolvency Commancemenl Data in 28.08 2025

reszipet af Corporate Debilor

7. | Estimated date of Closure af insclvency 25.10. 202

Remhilion Pracess

8. | Mame and Registralion numberof tha
Inscdwency Professional cing &s Inteim
Rezalution Professional

Miima: A, Insabwenty Prddessionals LLE
Reglstration Mumber;

[BENPE-COC2NPA 12022-2 350001
Authorlsed Partner: - CA Ankit Goel
Registration Muwmber:-
IBENPADDIP-P-E28T 1202 2- 202314088

Address: - 64 Odhla Estate Phasa [
shdaar Modi Mid), Mew Dalhi, 110020
Emiall Id: infiaaainsclvensycom

4 - | Address and a-mal of tha Indzrim
Rasaluticn Professonal, as ragiskered
with e Board

Address: G4 Ukhla Eelate Phase [
iMear Modk Mit), Mew Dealhi, 190020
Rasolution Professonal Email id; imoslacademy orpd@omal com

10, | Address and g-masl (0 be ysed for
coresnondence with the knterim

#1. | Last dabe for submission of cleims 12.08. 2026

e ':lﬁF:‘.P‘S. ol credioes, 8 BTy, BT clause Lal of M
sub-seclion {6A) of w2clion 21, ascertained By
Thi eieram resaluton poless kel

13. | Mames of lnsobancy Pralessiorals iddnlfad to
fet B Autteroed Pepresentative of credites i | MA
g class (Thvee names for each class)

f4. | {2l Befevant Famns and
1B Detalls of aulthanzed representaines
ars available at;

Web lnk: Fifpsc\ibbi gov inthomeldowndcads
M,

Molics 15 heretiy given hal the Mabonal Gempany Law Tnbueal, Kodhi Bench Bas crdensd 1he
cammencemant of Corporate Insohvency Rasoluton Procass of IMDST ACADEMNY (INDMA) PRIVATE
LIMITED on 28,04, 7036 [ardar raciivad on 18.04.2026),

The creditors of IMOST ACADEMY (IMDWA) PRIVATE LIMITED: e hereby callsd upon to submé ther
clams wilh proal on or bofare 12052026 10 the Wlerim Roescluban Prolessicnal al the address
mentinad agarst eniry ko, 10

Thr Erancial cred¥ars shiall subiml thear claims wilts proct by seclranic means only. All oltwr cradiloes
ray subenit tha claims with proafinperaen, by pos? or by electronic means.

Submission of false or misleading proofs of claim shall altract panalties

AAR Insolvency Professionals LLP
IBBIAPE-0002PAY2022-23/50001
Interim Resolution Professional

In te nakter of IMOST ACADEMY (INDIA) PRIVATE LIMITED Ankit Goel

Designatad Pasiner,

AAS Insalvency Pralessionals LLP
IBEIPA-DINIP-P-O36T 4 2022-202 314080
AFA Valid Up 1o - 30-06-2026

INVESTMENTS IN SPECIALIZED INVESTMENT FUND INVOLVES RELATIVELY HIGHER RISK INCLUDING
POTENTIAL LOSS OF CAPITAL, LIQUIDITY RISK AND MARKET VOLATILITY. PLEASE READ ALL INVESTMENT
STRATEGY RELATED DOCUMENTS CAREFULLY BEFORE MAKING THE INVESTMENT DECISION.

epaper.ﬁnan{:iaiexpress-.cun‘. &

DEEPAK FERTILISERS
AND PETROCHEMICALS
CORPORATION LIMITED

Registered & Corporate Office: Sai Hira, Survey No. 93,
Mundhwa, Pune - 411 036. | Tel No.: +91 20 6645 8094
Website: www.dfpcl.com | CIN: L2412 1MH1979PLC021360

NOTICE TO PHYSICAL SECURITIES HOLDERS -
SPECIAL WINDOW FORTRANSFER AND

DEMATERIALISATION OF PHYSICAL SECURITIES

This is In continuation to our newspaper advertisemeant published on
10" February, 2026 wherein nolice 1o physical securities holders was
ghven pursuant to SEBI circular No. HO/38/1 3/11(2)2026-MIRSD-PODY
1/3750/2026 dated 30" January, 2026, about opening of another special
window for transfer and dematerialisation ("demat") of physical
securities which were sold/purchased prior o 17 April, 2018 and also for
guch transfer requests, which were [cdged prior to the deadline of
19 April, 2019 and rejected/returned/not attended to due to deficiency in
the documents/process/or otherwise.

The physical securities holders are once again informed that the Special
Window shall remain open for a period of one year, i.e. from 5" February,
2026 till 4" February, 2027. Shares re-lodged for transfer during this
window will be processed only In dematenalized form, Kindly refer the
matrix gliven below with regards lo the applicability of lodgement:

Execution Date | Lodged for transfer Original Eligible to
of Transfer |before April 01, 20197| Security | lodge in the
Deed Certificate current
available? | window?
| Bafore April 01, Mo ?
lon1g (itis fresh lodgemant) | o0 Yes
. Yes

153:?3 Apl U, (it was rejected / Yes Yes
| returned earliar)

Before April 01,
12019 Yes Mo Mo
!Er:f April 01
{ Betore April 01,
{2019 Mo Mo Mo

Eligible investors are requested to submit their transfer requests along
with-complete documents during the period-of special window to the
Company's Registrar: KFin Technologies Limited (Unit: Deepak
Ferlilisers and Petrochemicals Corporation Limited), Selenium Building,
Tower-B8, Plot No. 31-32, Financial District, Manakramguda,
Serilingampally, Hyderabad, Rangareddy-500032, Telangana.

You may contact the Company atinvestorgrievance @ dfpcl.com or the
ATA of tha Company at einward.ris @kfintech.com o know more about
the aforesaid circular issued by SEBL

For Deepak Fertilisers And Petrochemical
Corporation Limited

od/f-

Rabindra Purohit

VP - Legal, Compliance & Company Secrafary

M. No. FCS 4680
Place: Puns i

Date: 29 April, 2026
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